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NATIONAL COMPANY LAW TRIBUNAL
'~ AHMEDABAD BENCH
AHMEDABAD

_ CP (CAA) 39/NCLT/AHM/2017
With CA (CAA) No. 35/NCLT/AHM/2017

Coram: ' Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD

Name of the Company: ~ Welshop Trading Pvt. Ltd.

Welspun Steel Ltd. (Joint Application)
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ORDER

Learned Advocate Mr. Yuvraj Thakore present for Petitioner.

At request of petitioner.
List the matter on 03.07.2017.
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. MEMBER JUDICIAL
Dated this the 19th day of May, 2017. _ ' '




